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Help to Film Producers

325, Shri Himatsingka:
Shri Rameshwar Tantia;
Shri R. S. Pandey:
Shri Rajeshwar Patel:

will the Minister of Information
and Broadcasting be pleased to state:

(a) whether it is a fact that Gov-
ernment are considering a proposal to
subsidize film producers in deserving
cases;

(b) if so, the main fcatures of this
scheme; and

(c) how far this scheme will help
the film Industry in the country?

The Minister of Information and
Broadcasting (Shrimati Indira
Gandhi): (a) to (c). The question
of giving subsidies, besides the loans
advanced by the Film Finance Corpo-
ration, to selected producers to en-
courage the production of quality
films is under consideration.

12 hrs.

CALLING ATTENTION TO MAT-
TERS OF URGENT PUBLIC
IMPORTANCE

(i) SITUATION ARISING OUT OF
SCARCITY AND RISE IN PRICES OF
FoODGRAINS

Shri §. M. Banerjee (Kanpur):
Sir, 1 call the attention of the Minis-
ter of Food and Agriculture to the
following matter of urgent public
importance and I request that he may
make a statement thereon:—

“The situation arising oyt of
scarcity and rise in prices of food-
grains.”,

. The Minister of Food and Agricul-
tare (Shri C. Subramaniam): Sir, I
am placing a statement on the Table
of the House with regard to this.

Mr. Speaker:
ment?

Shri C. Subramaniam: It will take
a few minutes.

Is it a long state-
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Mr. Speaker: He may read it out
because hon. Memberg may want to
put some questions on it.

Shri C. Subramaniam: Sir, India
still depends 'on timely and adequate
rainfall for its agricultural out-turn.
80 per cent of the cropped area is
dependent on rainfall. The South-
West monsoon has been erratic dur-
ing the current crop year and the
rainfall has been inadequate particu-
larly in Orissa, Madhya Pradesh
Maharashtra, Uttar Pradesh, Rajas-
than and Gujarat. The production of
rice is likely to show g decline from
last year’s recorgq ‘out-but of 38.7
million tonnes. The production of
coarse kharif cereals has also been
adversely affected due to want of
some showers in September. The
North-East monsoon hag also not
been adequate so far. The unsatis-
factory state of the current crops has
affected the availability of foodgrains
in the market and their prices.
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The all-India index number of
wholesale prices of cereals, which
came down to 137 in May, 1965, start-
ed moving up since then and touched
152 in August, 1965. The upward rise
of prices between May and August
is, however, a seasonal phenomena.
Since the out-break of Indo-Pakistan
conflict, there has been an improve-
ment in market arrivals ang the
prices of foodgrains also started to
decline. The index number of whole-
sale prices of cereals moved down to
147 in October. The index number
of wheat also showed a decline from
144 in August to 138 in October. The
decline in wheat at this time of the
year is an unusual feature.

The expected shortfall in domestic
production and the uncertainty about
imports made it necessary for the
Government to take a policy decision
of maximum interna] procurement
and controlled distribution of avail-
able resources: through g system of
rationing and fair price shops.

Though the methods of procurement
vary in intensity and pattern from
State to State, broadly speaking, the
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principle of compulsory levy either
on producerg or traders|millers has
been generally accepted. In some
States like Maharashtra, West Ben-
gal and Assam, the system of mono-
poly procurement is being adopted.
The levy on paddy producers is being
introduceq in Andhra Pradesh, Kera-
la, Mysore and Bihar. Madrag has
adopted the system of levy on produ-
cers and is also regulating its trade.
In other States like Gujarat, Uttar
Pradesh, Madhya Pradesh, Orissa and
Punjab, levy on millers|dealers is
being continued,

It has been decided to cordon off
all towng and cities with a population
of 1 lakh ang above and to introduce
statutory rationing in these areas.
The exact timing of introduction of
statutory rationing in these areas
will depend on the availability of
stocks with the Government. At-
tempt is being made to introduce
rationing in a phased manner start-
ing with cities having a population
of 1 million and above and in areas
having a high concentration of indus-
trial labour. Greater Calcutta has
ulready been under statutory ration-
ing since the beginning of 18635.
Since 1st October, 1965 statutory
rationing hag also been introduceqd in
Madras and Coimbatore. It is ex-
pected that Delhi will be brought
under statutory rationing from Ist
December, 1965.

To make the available resourceg go
as far as possible, it is necessary to
reduce wastage of food. All the State
Governments have been adviseg to
introduce austerity in parties and
functions and also to control the
services of foog in hotelg and restau-
rants.  Statutory orders have been
issued by most of the State Govern-
ments in accordance with the Cen-
tral Directive. The Prime Minister
has recently made an appeal to the

people to help in reducing consump- '

tion of cereals by missing a meal
once & week and substituting as far
as possible cereals by other foods.
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3t go Wo aANt : T ag aEAY
wrear § fr war 7 /@ E

Shri C. Subramaniam: Kindly put
the question in English please,

Shri 8. M. Banerjee: I would like
to know whether the hon. Minister is
aware that in some places in Rajas-
than, in the Eastern Districts of Uttar
Pradesh, Rayalaseema and other plac-
es there is almost famine condition
because of the scarcity of foodgrains
and high prices and, if so, what steps
have been taken to see that food-
grains reach those pockets as early
as possible and the prices are also
brought under control? The hon.
Minister has stated that to counteract
the situation he ig introducing statu-
tory rationing. At the same time,
he said that the Prime Minister has...

Mr. Speaker:
becomes too long.

Then the question

Shri Nath Pal (Rajapur): Not lo
long.

Shri 8. M. Banerjee: Sometimes I
put long questions but not now, The
hon, Minister has referred to two
measures—one ig statutory rationing
and the other, an appeal by the hon.
Prime Minister that those who are
non-vegetarians should not take food-
grains for four days a week, Per-
haps the Prime Minister thinks that
meat wnd eggs are readily available
and they are within the means of
poor people.

Mr. Speaker: I cannot allow such

a long question.

Shri 8. M. Banerjee: I would like
to know (a) whether stepy have been
taken to send foodgraing to the
famine-stricken areas, and (b) whe-
ther adequate steps have been taken
to supply foodgrains to those States
where statutory rationing has been
introduced or is likely to be intro-
duced. '
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Shri C. Subramaniam: I am sorry,
I have completely lost the trend of
the question.

Mr. Speaker: When more questions
ere clubbed together, 1 would request
the hon. Minister to answer only one
‘question, whichever he chooses.

-

Shri C. Subramaniam: This ques-

tion has been discussed with the Chief

Ministers only yesterday. I am again

meeting them today after thiy calling

attentton notice ig over to consider
measures for meeting the situation.

Shri 8. M. Banerjee: What about
ry first question?

Mr. Spesker: I have been asking
him to put only one question and yet
he has been putting so many ques-

tiong together. Therefore, I cannot
belp him.

Shrli S. M. Banerjee: What about
the dfamine conditions? Does he
agree?

Shri Nath Pai: Sir, on a point of
order. 1 would submit that we bow

down to your ruling that questions
must be pertinent pointed and brief.
But 1 am afraid that iy this process
members’ rights very often get cur-
tailed. May I humbly invite your
attention to a question in the House
of Commons last week which runs to
one whole long page? 8o, 1 think we
are far more briefer. I cannot ask
& question of the Minister in the dock
to which the reply will be either “yes”

or “no”. The functions ot Govern-
ment are so complex; so are our
duties,

Mr. Speaker: Shri Nath Pai would
agree that whep there are not so many
names clubbeq and when questions
are asked we have departed from that
practice. If it were only one name,
probably | might also have allowed
greater latitude. But on this ques-
tion I have got so many names.

8hri Nath Pal: Shrl Banerjee has
¢ predilection for making questions a

NOVEMEER 8, 1965

Prices of Food-
graing (C.A.)
little more involved. But I must say
in all humility that the functions of
Government are so complex that we
cannot put simple questions. These
rules were framed 25 years ago.

Mr. Speaker: Then we can sit to-
gether ang discuss it.

Shri Nath Pal: I would like you
to be a little more lenient.

Shri 8, M. Banerjee: As you will
kindly see, the Calling Attention No-
tice is about the situation arising out
of scarcity and the rising prices. 8o,
when a statement is made by the hon.
Minister in response to the calling at-
tention notice, it will certainly make
reference to scarcity and rising prices.
My supplementary arising out of that
statement was about the first, scarcity.

Mr. Speaker: He has answered that
question. He said that he has dis-
cussed this matter with the Chief
Ministers and that steps are being
taken to send supplies.

Shri 8. M. Banerjee: What steps?

Mr. Speaker: The whole subjeet
cannot be covered by a question.

Shri S. M. Banerjee: Then you
should kindly allow a discussion.

Mr. Speaker: That is a different
thing. There is a set procedure for
raising a discussion.

Shri S. M. Banerjee: Rice is being
sold at Rs. 3 a kilo.

Mr. Speaker: He could have asked
for information on that.

Shri 8. M. Banerjee:
committing suicide,
Y wewR (9TT) - w9 qf
e farmam s AR v
woft T ¥ wuw & forg @t ¥ T oft
7 g ) AvE ¥ @ A ST s
A @fagdl A frgmi & far e s
wgrasg ¥ aga wfer awg mrwar g ?
wr % forg aETe A wrears Wt
t?
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Bhri C. Subramaniam: I thought, I
answered that also. It is true, in
Maharashtra there has been wide-
spread scarcity and even the north-
east monsoon required for the rabi
season hag not come in. This is the
exact situation which we are dlscuss-
ing with the Chief Ministers and I
hope to formulate some definite steps
to be taken for this purpose in the
next meeting which we will be hav-
ing.

oft greer o Wt (i) - dar
fir ol wgYea ¥ wererran fis Ty 3

26 faal & ¥ 23 ¥ g@ s fifeq
st ¥ @ qae @ &, drw oAy A
ofcfeafy agt aoa aff  ar i &
T F1 oy wor agt o frmior Y T §
& Qe forqmr syareqy & aoeTe AR Ffag
T HT @ § A FAY fE e w-
Wiz A W o W I W e
¥ forar 2 A1 ot B amw AW o g
AT § J qTO AT T IART WY
WA g e I a<g ¥ fear smd

aqrar g ?

Shri C, Subramaniam: Monopoly
procurement is not being taken up
on an all India basis; it is being taken
up only in a few States. Asg far as

fodder is concerned, that question also
is under consideration.

Shri K. L. More (Hatakanangle): In
view of the fact that due to a complete
failure of raing there is a gloomy
development of widespread drought
and famine conditions in Maharashtra
which is a chronically deficit State,
may I know what concrete and urgent
steps Government proposes to take
with regard to the supply of seeds and
fertilisers to the farmers....

An hon, Member: And fodder.

Shri K. L. More: ....and with re-
gard to the credit facilities to the
agriculturists and landless labour
specially be'onging to the Scheduled
Castes and Scheduled Tribes?
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Shri C. Subramaniam: I have to
repeat the same answer. We are con-
sidering the whole situation and are
evolving steps for that.

Shri P. K. Deo (Kalahandi): In
view of the acute famine conditions in
the western districts of my  State,
Orissa, particularly Kalahandi, the
rice bowl of the State, from where we
get grim reports of mass exodus of
people after disposing of all their be-
longings including chi'dren, ornaments
and cattle at a nominal price, may I
know what steps are being taken By
Government to mitigate the precar-
ious condition of the people specinlly
by starting rellef work and cheap
grain shops or fair price grain shops
in various pldaces?

SBhri C. Bubramanizsm: The report
I have received from Orissa is not as
bad as the hon. Member has represen-
ted.

Shrl P. K. Des: Question. You
are wrong.

Shri C. Subramaniam: It is all
right; I am talking on the basis of the
information T have. No doubt, there
have been difficult conditions because
of scarcity of rains; but there alsd we
have to consider the various steps
which wil] have to be taken taking
into account the overall all-India pic-
ture.

Shri Dinen Bhattacharya (Seram-
pore): May 1 know whether the
Minister i aware of the fact that
during the food debate on the 4th of
thisg month the Chief Minister of
West Bengal made a statement in
the West Bengal Assembly that the
abnormal rise in the priceg of food-
grains and the near-famine condition
in West Bengal could have been
avoided if the assureq quantity of
foodgraing had reacheq West Bengal
in proper time from the Centre?

Shri C. Subramaniam: There should
be somebody to take the blame and
I am prepared to take the blame. I
have done my best to deliver what-
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[Shri C. Subramaniam]

ever 1 had to the various State Gov-
ernments and if that has resulted in
difficulties, I could not avoid it.

Shri Tridib Kumar Chaudhury
(Berhampur): May I know whether a
firm assessment has been made of the
total quantity of grains available and
the quantity that we shall have to get
from abroad and whether any firm
assurances have been ‘vbtained from
other friendly countries to get the
grains without any political strings
attached?

Shri C. Subramaniam; We are mak-
ing an assessment with regard to
what has been the kharif production
and what is the prospective rabi pro-

duction. I have called for satistics

and figures from the varioug State
.Governments; I have received from
gome of the States and am awaiting
the statements from g few others. As
soon as the statements are available,
it is my intention to find out the All-
India picture ang on that basis evolve

a national plan of action to meet this
emergency.

We have to get ag much as possi-
ble from vutside alsp and I do agree
that, whenever we import, we should
alsp see that there are no political
strings attached.

oft wey qredy (THET) W wI

s RudEmatasgr g fs
WX FATT G YR T T T8 g
FON AT I AT ¥ A TqwA
AT @ SAXT 3GATYT VAL HW A
7€ &Y @y, A oA wwar g 5
T g H{dT g W & foag
R AR Y STEEAT FIX AT R & AT
FAF § 7

Shri C. Subramaniam: Some State
Governments seem to think that they
are obliging me by introducing statu-
tory rationing. It is in their own in-
terest, when there is a shortfall and
there is a known scarcity, to have

controlled distribution. Therefore, I
cannot be delivering to every State
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Government whatever they require; I
do not have so much of stock. It is
a question of internal procurement and
distribution of whatever is procured
in a rational way.

ST g W wYATT (A7) < gAY
T fadwl & wamor A Hrar g
ORI T awar § e wa wv awd
9 EA ¥ JATS F7 JAZA F9 FA G,
AN AT I A A wEA T G Y w
ETH TR AT AM(EY, F7 AT AP
IgWT BT F@& F§ 3§ FIH AT
gt &, ®1E ad forg & Qo aarn
Tigeft § av ot Torfee g ¥ A
FF WX g9 L F1E GF HAH
GYSAT WY SqEEqT KW ATEATE 7

Shri C. Subramaniam: I am con-
sulting the other Parties. Only the
other day I had the advantage of
meeting all the Party Leaders and
some prominent Members of this
House and I am having another meet-
ing with them tomorrow. I am great-
ly benefited by the suggestions made
by them.

Dr. L. M. Singhvi (Jodhpur): In
view of the national consensus to ob-
tain emancipation from dependence
on imports from abroad, is the Gov-
ernment in a position fo tell us as to
whether the P. L. 480 imports would
be made during this year and what
woulq be quantum of imports and
whether these imports would be used
exclusively for building up buffer
stocks from henceforward?

Shri C. Subramaniam: So far the
commitment has been made only for
2 million tonnes. How much more we
would be able to get during this year,
I cap only speculate. As far as buffer
stock is concerned, that is also very
much in our mind because more diffi-
cult days are ahead, particularly
from March to June, and we have to
conserve foodstuffs, whether import-
ed or internal, to meet those diffi-
culties.
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Shri Linga Reddy (Chikballapur):
On account of the failure of South-
West and North-East monsoon in the
south, in Kolar district in particular,
adjacent to Rayalaseema, and Mysore
State in general, there is total failure
of crops; people have no work; there
is8 no drinking water for the people
and for the cattle; all the tanks are
dried up. It is, therefore, very urgent
that food is rushed there and made
available in the depots in rural areas.
It is very urgent that help is rushed to
the State by way of both relief works
ag well ag foodgrains,

8hri C. Subramaniam: I would like
to impress upon the hon. Member
that these responsibilities are of the
State Governments. No doubt the
Central Government comes into the
picture for giving necessary assis-
tance ang also taking into account
the overall picture in the country to
evolve a plan of action. I am sure
the Mysore Government ig conscious
of its responsibilities with regard to
these areas where no doubt scarcity
conditions prevaij today.

Shri Narasimha Reddy (Rajampet):
I have received many letters and
communications from Chittoor and
Cuddapah districts that recently the
Chief Minister of Andhra Pradesh
and the president of the A.P.C.C.
were camping at Tirupati in connec-
tion with some marriage functions
and after they were over, they im-
mediately went to Hyderabad with-
out caring to look into the country-
side, i.e., Chittoor anq Cuddaph dis-
tricts which present a scorched earth
appearance and in some parts of
which not even a green blade of grass
is standing. Would the hon. Minis-
ter in the conference which he is go-
ing to have with the Chief Ministers
this evening advise the Chief Minis-
ter of Andhra Pradesh to immediate-
ly go to these parts and inspect and
take necessary steps (i) to open as
many fair price shops as possible,
(ii) to take up minor irrigation pro-
jects, especially the Bahuda project
which has been abandoned on account
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of political squabbles inside the rul-

ing party, (ii) . . . .

Mr. Speaker: The hon. Member
should stop his qQuestion somewhere.

Shri Narasimha Reddy:... (iii) to
immediately declare full remisgion
of assessment, (iv) to give yp or for-
8o this year’s instalment of loans due
from the ryots to Government . . . .

Mr. Speaker:
not be so long.

The question should

Shri Narasimha Reddy:
cluding it.

I am con-
The hon. Minister in his statement
has said....

Mr. Speaker: Now, he
to comment on it.

has begun

Shri Narasimha Reddy:
asking a question.

No, I am

Mr. Speaker: Three or four ques-
tions have already come.

Shri Narasimha Reddy: Advice has
been given by the hon., Prime Minis-
ter to all people to forgo a meal.
Similarly, would Government give
advice to all the hon. Ministers not
to attend marital functions and if
the wolf in them ig so insistent . . . .

Mr. Speaker: Order, order. There
should be some end to the question.
I cannot allow it to go on indefinitely.
I am not allowing it any further.

The hon, Minister may answer any
part of the question that he likes.

Shri C. Subramaniam: My answer
ig positively ‘No’. I am not going to
take the role of an adviser to the
Andhra ‘Pradesh Chief Minister. He
is quite a competent person and a
responsible person and he knows his
duties ang responsibilities, and I am
not here to advise him. If the hon.
Member has any political quarrel with
him he may take it up separately with
him, not in this House.
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Bhri Hem Barua (Gauhati): May
¥ submit that Shri Nath Pai should
withdraw his plea in the face of these
disastroug consequences of his advo-
cacy for long questions and answers?

Mr, Speaker: Instead of suggesting
it to me, he cou’d have advised his
hon. friend Shri Nath Pai.

Y o o wifew (IevraTaT®)
TS & FTTOT {1 AW H, FHL 7Gl-
ey #, wew #v qfcfeafa fmior gé
g @ w gEwT g s ¥ fag
YTHTT ST Y 6 TTHY 9 W1ao
99, WX W Ao goaTg $3A A A9
W

Shri C. Subramaniam: Yes, this is-

.one of the schemes which we have
formulated, namely that we should
supply oil engines and also supply
watet at concessional rates, so that
whatever water is available can be
used beneficially.

(ii) IMPOUNDING Or INDIAN SHIPS AND
CONFISCATION OF JUTE, TEA BCT,
BY PARISTAN-—CONtd,

Mr. Speaker: Now we shall take
up the cal'ing-attention-notice on
Impounding of Indian ships and con-
fiscation of jute, tea etc. by Pakistian,
which was held over on Friday. Hon.
Memberg may put their questions on
it now.

oft gvare Fag  (FTar) - owA
FOFIT ag O wEar § fF gara
grara a7 war g, 9 gara fedw
T frqaramTA & 7 €47 RATT Fr w1
¥ g P o1 e feat €, W gEA
g faams wfie feThmaw s ¥
s g ?

ofcn soht (oft T W) : 7
Fav &Y wfe ¥ fr g areafas &
¥ firgr fewig w7 qTA § 1 o O
qrlry Eew & qEY R o7 wew g,

NOVEMBER 68, 1965 Goods and Ships by

882
Pakistan (C.A.)

T faaw #1% faem 3 o ar A
¢ TR & am =y afeds o,
Nfcqgagh ft 1 @wied A=
girda ar dfadez, oY wi-wodt ¥
FRATA { wtera w1 4G fxa W K@
foq v 1 fiaen wo & W
@

ot Wit W (HEEAY) ;4T W
wereE (AT i w12)  #t eqreAn
s qfecam A gg fag v o s
I gATR FaATE THATHT I #T wgorT
W Y § 1 & a7 e Srgar g 6
FITEF 1T 7 €477 # QYA T GO A
W wt a3 MK far § fos arfeeat &
qTq FT &Y qIA FHAAT FI-GIAEL
& g0 o {1 =9 guRN
FY-wT wT feqr NG |

oft oW wEgT ;€T FRRAT EY W
A F NG ZFT 1 fobeg wgi aw 2w
STéST B F7 5w , & gy wgAT W
g T 9@ 0% ox afigman d gz A
steur 7 f-afseanr faara ¥ seara
W! ¥ @ ag Wi a7 4
FT FIYOT § ¥, I §AY % A€ 4G
i 7€t 7T S wwaAT Wi 99 /WY
a% 1§ W Y F1T Tarioa afl «7 or
awfl | '

Shri Alvares (Panjim): After the
first and second world wars, the Alli-
ed Powers asked for compensation
from Germany for illegal seizures of
Prize Courts and the darnage caused
Because of illegal seizures by Pakis-
tan prize courts and the damage
caused, have the Government of India
asked for reparations from Pakistan?
If not, do they propose to do so?

Shrl Raj Bahadur: This question
will certainly be taken into actount
and consideration and in the fu'lness
of time, we shall do that. But 1 may
sdy that so far as the proceedings of





